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ORDER(ORAL)

PER: SURESH KUMAR MONGA, MEMBER (J)

Shri K.Gajendra Vasu, learned counsel representing the respondents, at the very
outset, stated that the order dated 13.11.2019 passed by this Tribunal in
OA.N0.893/2014 has already been complied with by the respondents and a

detailed order dated 15.10.2020 has been issued in this regard.

2. The fact as stated by Shri Gajendra Vasu has not been disputed by Shri

P.Kamalesan, learned counsel representing the petitioner.

3. Accordingly, the present Contempt Petition does not survive and the same

is hereby disposed of having been rendered infructuous.

4. Rule of the Court is discharged.

(RAKESH KUMAR GUPTA) (SURESH KUMAR MONGA)
MEMBER (A) MEMBER (J)
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